FORM A
PUBLIC ANNOUNCEMENT

(Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF C K SOFTWARE PRIVATE LIMITED (UNDER CIRP)

RELEVANT PARTICULARS

Name of corporate debtor C K Software Private Limited
Date of incorporation of corporate |09.06.2000
debtor
Authority under which corporate  |RoC- Delhi
debtor is incorporated / registered
Corporate Identity No  Limited U72501DL2000PTC106184
Liability Identification No. of
corporate debtor
Address of the registered office C-24, Ground Floor, Greater Kailash Enclave-1,
and principal office (if any) of New Delhi-110048.
corporate debtor
Insolvency commencement date in {20.11.2025
respect of corporate debtor (Date of receipt of order by IRP: 25.11.2025)
Estimated date of closure of 19.05.2026
insolvency resolution process
Name and registration number of ~|Name: Vimal Kumar
the insolvency professional acting |Registration No.
as interim resolution professional | IBBI/ IPA-002 / [P-N00995 / 2020-2021 / 13236.
Address and e-mail of the interim | Address: V 1104, The Hyde Park, Sector 78,
resolution professional, as Noida, Uttar Pradesh ,201301.
registered with the Board Email: maidvimali @rediff.com
Address and e-mail to be used for |Address: Mavent Restructuring Services LLP.
correspondence with the interim  |S-376, Panchsheel Park, New Delhi- 110017
resolution professional Email: cirp.cksoftware@gmail.com
Last date for submission of claims |09.12.2025
Classes of creditors, if any, under [Name the class(es)- Not Applicable
clause (b) of sub-section (6A) of
section 21, ascertained by the
interim resolution professional
Names of Insolvency Professionals
identified to act as Authorized
Representative of creditors in a
class (Three names for each class)
(a) Relevant Forms and Weblink :https://ibbi.gov.in/en/home/downloads
(b) Details of authorized
representatives are available at:
Notice is hereby given that the National Company Law Tribunal, New Delhi Bench - VI has ordered the
commencement of a corporate insolvency resolution process of the C K Software Private Limited on
20.11.2025 (date of receipt of order to IRP is 25.11.2025)
The creditors of C K Software Private Limited, are hereby called upon to submit their claims with proof on
or before 09.12.2025 to the interim resolution professional at the address mentioned against entry No. 10.
The financial creditors shall submit their claims with proof by electronic means only. All other creditors
may submit the claims with proof in person, by post or by electronic means.
A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its choice of
authorized representative from among the three insolvency professionals listed against entry No.13 to act
as authorized representative of the class [specify class]in Form CA.- NotApplicable
Submission of false or misleading proofs of claim shall attract penalties.

Sd/-

Vimal Kumar

Interim Resolution Professional of M/S C K Softy Private Limited

IBBI/ IPA-002 / IP-N00995 / 2020-2021 / 13236.

AFA valid upto 31.12.2026

Communication Address: Mavent Restructuring Services LLP.

Date: 28.11.2025 S-376, Panchsheel Park, New Delhi 110017
Place: New Delhi Email: cirp.cksoftware@gmail.com, maidvimal1@rediff.com
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NIMBUS
=

NIMBUS PROJECTS LIMITED

(CIN - L74899DL1993PLC0O55470)
Regd. Office: 1001-1006, 10th Floor, Narain Manazil,
23, Barakhamba Road, New Delhi - 110001
Email: nimbusindialtd@gmail.com, Website: www.nimbusprojectsitd.com
Telephone: 011-42878900, Fax Number : 011-224242%91

E-AUCTION - SALE NOTICE
(Sale of secured immovable asset under SARFAESI Act)

% Registered Office:- 6th Floor, B Building, Ganga Trueno, Lohegaon, Pune, Maharashtra

Pt g GRIHUM HOUSING FINANCE LIMITED 411014 , Branch Off Unit: _: 3rd Floor, Plot No.03, Commercial Sector-14, Kaushambi,

e ki lois Gaziabad, Uttar Pradesh-201012
E-auction Sale Notice for Sale of Inmovable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 (the "Act") read with Rule 8 and 9 of the Security Interest (Enforcement) Rules,
2002. Notice is hereby given to the public in general and in particular to the Borrower/ Co-Borrower/Mortgagor(s)/Guarantor(s)that the below described immovable properties mortgaged to Grihum Housing Finance Limited (hereinafter referred to as the "Secured
Creditor" as per the Act) , the possession of which has been taken by the Authorised Officer of Secured Creditor in exercise of powers conferred under section 13(12) of the Act read with Rules 8 and 9 of the security interest (Enforcement) Rule pur-
suant to notice under section 13(2) of the Act. The Secured Assets will be sold on "As is where is", "As is what is", and "Whatever there is" basis on 15-12-2025 through E-Auction. It is hereby informed to General public that we are going to conduct public
through E-Auction platform provided at the website: https://www.bankeauctions.com. For detailed T&Cs of sale, please refer to link provided in GHFL's/Secured Creditor's website i.e. www.grihumhousing.com

AL TY

4E/2, Jhandewalan Extension, Mew-Delhi-110055.

Date: November 27, 2025
Place: New Delhi

During this period, the securities that are re-lodged for transfer including those
requests that are pending with the Company / RTA, as on date shall be issued only In
demat mode, once all the documents are found in order by RTA. The lodger must have
demat account and provide its Client Master List ("CML"), along with the transfer
documents and share certificates, while re-lodging the documents for transfer with RTA.

The SEBI circular can be accessed at: https://www.sebl.gov.in/legal/circulars/
jul-2025/ease-of-doing-investment-special-window-for-re-lodgement-of-
transfer-requests-of-physical-shares_94973.html| and is also available on
website of the company at https://www.nimbusprojectsitd.com/

For Nimbus Projects Limited
Sd/-
Ritika Aggarwal

Company Secretary & Compliance Officer
M.No. AG9712

NOTICE FOR SPECIAL WINDOW FOR RE-LODGEMENT OF ] Nature of ) EMD " Propert Date and |
Sr. Proposal No. Demand Notice Date and : - Reserve Price EMD - i [Incremental perty : Known
TRANSFER DEEDS OF PHYSICAL SHARES c ) Possession Description of Property {D} E 0 Submission . Inspection time of | encumbrances
——— No. ustomer Name {A} OUtStandmg Amount {B} {C} { } (10& of RP){F} date {G} Bid {H} Date & Time {|} Auction {J} ICourt cases if
Pursuant to SEBI Circular No. SEBI/HO/MIRSD/MIRSD-PoD/P/CIR/2025/97 dated Loan No. Notice date: 10-03-2025 AllThat Piece And Parcel Of The Residential Vacant Plot, Area any {K}
July 02, 2025, shareholders of the Company are hereby informed that a Special LAP039920000000504 Total Dues: Measuring 65 Sq. Yds., 54.34 Sq. Mtrs., Out Of Khata No.
Window has been opened only for re-lodgement of transfer deeds, which were lodged 1708 & Rs. LAP0399200000005041708 for an _ 00163 In Khasra No 8’35 Situated In T’he Vilage Jafrabad
prior to the deadline of April 01, 2019 and rejected / returned / not attended due to HL0039920000000503 | amount of Rs.154217/- (Rupees Rupees | Physical . o S g
defici : P ; s 3607 One Lakh FiftyFour Thousand Two Ganoli, Pargana & Tehsil Loni, District Ghaziabad, U.P. Rs. 60000/-
ciency in the documents / process or otherwise, The re-lodgement window shall Manoj Kumar . . o Rs. 600000/- -~ 113-12-2025 15-12-2025
: ; ; ; ! Hundred Seventeen Only) & (Hereinafter Called The Said Property). Boundaries: As Per .| (Rupees Sixty 09-12-2025
remain open for a period of six months i.e. from July 07, 2025 till January 06, 2026. (Borrower) _ e (Rupees Six Before 5 | 10,000/- ) (11 AM-
k . ! ¢ Pinki (Co Borrower) HL00399200000005033607 for an Sale Deed Dated 29.11.2022. East : Property Of Ajab Singh. Lacs Only) Thousand PM (11AM - 4PM) 2PM NIL
Shareholders who have missed the earlier deadline of March 31, 2021 (the earlier cut- amount of Rs.670415/- (Rupees Rupees West : Property Of Manoi. . North : Property Of Other. - South y Only) )
off date for re-lodgement of transfer deeds) are requested to furnish the necessary Six Lakh Seventy Thousand Four Hundred _Ffs ) 18‘2 )(N'd aAZJ" o :pe 'y65 s fd" o
documents to the Company's Registrar and Transfer Agent (RTA) M/s Alankit aﬁfﬁg%ﬁﬂ'ﬂ&?ﬁ:{’gfﬁ ;;%Oé??fgg% rasia TR, Tde. Admeastiring Area: 59 5q. 16s.
Assignments Limited at e-mail Id info@alankit.com or at their office at Alankit House, respectively p.a. till the realization.

The intending bidders/purchasers are advised to visit Secured Creditor Branch and the auction properties, and make his own enquiry and ascertain additional charges, encumbrances and any third-party interests and satisfy himself/herself/itself in
all aspects thereto before submitting the bids. All statutory dues like property taxes, electricity/water dues and any other dues, if any, attached to the property to be ascertained and paid by the successful bidder. The interested bidders are required
to register themselves with the portal and obtain login ID and Password well in advance, which is mandatory for e-bidding, from auction service provider) C1 India PVT LTD. Address- Plot No-68 3rd floor Gurgaon Haryana-122003. Helpline Number-
7291981124,25,26 Support Email id - Support@bankeauctions.com. Contact Person -Dharni P, Email id- dharani.p@c1india.com Contact No- 9948182222. Please note that Prospective bidders may avail online training on e-auction from
them only. The intending purchaser/bidder is required to submit amount of the Earnest Money Deposit (EMD) by way of by way of NEFT/RTGS /DD in the account of GRIHUM HOUSING FINANCE LIMITED - AUCTION PROCEEDS A/C, Account
no. - 091551000028, IFSC code - ICIC0000915,, Branch Address - ICICI Bank Ltd, Panchshil Tech Park, Near Ganapathi Chowk, 43/44 Viman Nagar - 411014 drawn on any nationalized or scheduled Bank on 13-12-2025 and register
their name at https://www.bankeauctions.com and get user ID and password free of cost and get training on e-Auction from the service provider. After their Registration on the website, the intending purchaser/bidder is required to get the copies of
the following documents uploaded, e-mail and sent self-attested hard copy at Address: 3rd Floor, Plot No.03, Commercial Sector-14, Kaushambi, Gaziabad, Uttar Pradesh-201012 Mobile no. +91 9567626050 e-mail ID rahul.r1 @grihum-
housing.com. For further details on terms and conditions please visit https://www.bankeauctions.com & www.grihumhousing.com to take part in e-auction. This notice should also be considered as 15 DAYS (Fifteen) notice to
Borrower / Co-Borrower/ Mortgagor (s)/Guarantor(s) under Rule 8(6) of the Security Interest (Enforcement) Rule-2002
Note: In any case if there is any difference between the contents of local language publication and English newspaper publication, the content, of the English newspaper language published in Financial Express shall be prevail.

Date: 28-11-2025, Place: Delhi

Sd/- Authorised Officer, Grihum Housing Finance Limited

9 ] L 8
FQRM A ] ] . ] ] m
PUBLIC AMNODUNCEMENT qa-la aa-laa % . Punjnb notlonnl ban CII'C'Q Offlce " Raj Tower’ Shlvajl Nagar
[Under Regulation & of tha Insclvency and Bankruptcy Board of India : .

{Insalvancy Resalution Process for Corporate Persons) Regulations, 2016)) i if?}ﬁ &7 H{_'ﬁfﬁf i ”]‘E name }fﬂu can BA NK upnn! Delhl ROad, Saharan pu r'247001 (U P)

FOR THE ATTENTION OF THE CREDITORS OF C K SOFTWARE PRIVATE LIMITED (UNDER CIRP) - ST

= = _RELEVANT PARTICILARS |

[1. Mama of coeporata debrbor C K Software Private Limited E.AU CTION SALE NOTICE

Date af incorporalion of corporste. |09.06.2000 , , _ , , , , , ) , .

debior E-Auction Sale Notice for Sale of Immovable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 read with proviso to Rule 8 (6) of the Security Interest (Enforcement) Rules, 2002. Notice is

3 Faithorfty under which corparae IBoC- Delhi hereby given to the public in general and in particular to the Borrower (s) and Guarantor (s) that the below described immovable property mortgaged/charged to the Secured Creditor, the constructive/physical/ symbolic possession of which has been taken by the
dl;.hlnr & in:nr.p:'.rah;u:l -"T‘!I[r ;.I-?-fé::- . Authorised Officer of the Bank/ Secured Creditor, will be sold on “As is where is”, “As is whatis”, and “Whatever there is” on the date as mentioned in the table herein below, for recovery of its dues due to the Bank/ Secured Creditor from the respective borrower (s)

2 Comporale identy No  Limilea 72501 DL2000F TG 106154 and guarantor (s). The reserve price and the earnest money deposit will be as mentioned in the table below against the respective properties.

SCHEDULE OF THE SECURED ASSETS

| corporate debtor

5. |Address of the registered office  |C-24, Ground Floor, Graater Kailash Enclave-1,
and pringipal affice gif any) ol | Mawr Deihi-110048, o ' i . .
el it o o e S. Name of Branch Description of the Inmovable Properties Dt of Demand Notice u/s 13(2) Reserve Price DATE& | Details ofThe

L S L S E L T P 26 11 90 No. Name of the Account Mortgaged/ Owner’s Name of SARFAESI ACT, 2002 EMD TIME Encumbrances

snect of Corppeate on ate calpt of argar o e T I : H

e i T S e L) Name & Addresses of the (Mortgagors of Property (ies)) Outstanding Amount st Date of Denosit of END OF Known To
insahvency nesohition process Borrower/Guarantor Possession Date of u/s 13(4) P AUCTION The Secured

8. |Name and registration number o  |Mame: Vamal Kurmar Bid Increase Amount Creditors
the Insohlvency professional acting | Registration Mo of SARFAESI ACT’ 2002
as intersm resoiution professsanal | BB IP&-002 S IP-NO0DOSE / 2020-2021 / 13236, Nature of Possession Symbolicl

] Address-and e-rmail af e inferim JAddness: V1104, The Hyde Park, Seclar 78 : :
restiulian professional, as |Naida, Uttar Pragesh 201301 Physicall Constructive
'E':"m'_w with 1h Board .Er'm'l _|*.1a-i1'-r--'lml1 @mﬂ'”'""{'f]' 1. | PNB:Gangoh, Saharanpur One Ahayata Eastern with construction of two shops measuring 6’ 10" & 7° 10” & 21-08-2024 Rs. 43,50,000/-

10, |Address and e-mall to.be used for' | Address. Meven Restnuctiring Services LLF Sh. Arvind Kumar Baliyan S/o Sh. Samay Singh | One Gallery measuring 7’ 10” & two Room & one Latrine Veranda on Ground floor 30-12-2025 Not
comespoadence with the intedm  |5-376, FHI‘lEl:IEFJEE'I-F'Hl'!ﬁ__ Naw -:1|=.~1|- 110017 R/o Mohalla Tankaan, Near Padam Cinema |& two Room & Latrine & Bathroom & Kitchen on first floor total covered area Rs. 6,57,720.25/- Rs. 4,35,000/- from Known
rESmban F"mEEE":'“-:!l ;E'T'“'L cirp. cksoftwaragigmail.com Road, Gangoh, Distt. Saharanpur - 247001 & |110.51 sq mtr having Dimensions in East 26'3” in West 31°9” in North 58'9” in| with further interest & other expences 30-12-2025 11:00 AM to

11, |Last date lor submession of cams 09122025 (Guarantor) Sh. Arya Kumar S/o Sh. Arvind | South 50'4” Total Area 147.60 sq Mtr Situated at Mohalla Tankan, Gangoh Town, o 04:00 PM

12, |Classes of creditors, Hamy. under  {Kama the class(es)- Mot AppBoakle Kumar R/o Mohalla Tankaan, Near Padam |Pargana Gangoh, Tehsil Nakur Distt. Saharanpur. Owned by Sh. Arvind Kumar 11-11-2025 Rs. 45.000/- ’
claise (b of sub-=action {GA) of Cinema Road, Gangoh, Distt. Saharanpur- | Baliyan & Sh. Arya Kumar vide Deed no. 16150 dt. 28.12.2015. Bounded as o
sactipn 2, ascariamed by the 247001 under : East: Rasta 18 feet wide, West: Property of Sri Irshad, North: House of Sri Symbolic
interim respiutian prlessional Sita Ram, South: Property of Sri Aadesh Goyal & Latif

13 |Names of Inspfvency Professianals |NA - - -
idemtitied to act a3 Authorzed 2 | PNB:Gangoh, Saharanpur All that part and parcel of the Residential house having area 40.08 Sqg. Mtr located 05-01-2015 Rs. 11,28,000/-

2 st o Sh. Matloob Ahmad S/o Sh. Mohd Ishtyaq R/o | at Mohallah Asraf Ali, Gangoh with Dimension in East 21 feet 1 inch, West 22 feet 30-12-2025 Not

Feprasentative. of crediors in a ! / / / \

ciass (Three.names for each class) Mohallah Ashraf Ali, Gangoh Distt. Saharanpur - | 10 inch, North 20 feet 10 inch & South 18 feet 3 inch. Property owned by Sh. Rs. 5,08,226.00/- Rs. 1,12,800/- from Known

I (g e e Wbk S v or oo 247341 (U.P.) & (Guarantor) Sh. Mohd. Gulsher | Matloob Ahmed vide sale deed no. 5273 dated 07/04/2011. Bounderies as below: | with further interest & other expences 30-12-2025 11:00 AM to
{b) Detals of authorized S/o Mohd. Ishtyag R/o Mohallah Bahudin, | East: House of Jameel, West: Gali after that house of Majeed, North: Gali 6 feet N 04:00 PM
representatives are available at Gangoh Distt. Saharanpur-247341 (U.P.) wide, South: House of babu 16-10-2015 Rs. 15,000/- ’

Malica is hensby given that tha National Compary Law Tribunal, Mew Dalni Bench - ¥ has orderad e Symbolic

commencemend of & corporyle insodsEncy reselulion process of Bhe C K Software Privete Limited on | | 1l 1) |

20.11.2025 (date of recaipt of arder to IR is 25.11.2025) A 3 3. | PNB: SGVSCM Compound, Saharanpur One residential house northern part of Qtr. No. Q-7 measuring area 59.01 Sq. 18-07-2021 Rs. 14,94,000/-

S G TI G 1. S0fhucat Privite L. a8 iegatiy caliedupon o submit b dofens wi protan Smt. Kamlesh W/o Sh. Manohar Lal R/o H. No. Q- | Yards or 49.33 Sq. Mtr pertaining MPL No.2- C/1767/Q-7 consisting of all 30-12-2025 Not

or bafzre 08, 12,2025 I"-'I"Fr'"“'r""rm:'l"':'"""':'lﬁwr':' atthe address mentisned agains amry No. 10 7, Near Gurudwara, Hakikat Nagar, Saharanpur- | construction therein and land beneath the same with internal construction with Rs. 9,83,464.39/- Rs. 1,49,400/- from K

The finencal creditors shal submit thair diams with proof by efactronic nreens onby. All ofher creditons 247001 & (G t Sh. Manohar Lal S/o Sh. | roof with all rights related to it situated at Moh. Hakikat Nagar Saharanpur owned | with further int t & oth 1 nown

ey bl B chaerns with proalin pesson, by past or by elecironic means (Guarantors) Sh. Manohar Lal S/o Sh. 9 4 e gar pu with Turther Interest & other 6xpences 30-12-2025 11:00 AM to

:.Ei;:u-inl it i 0 e Dty Khemchand R/o H. No. Q-7, Near Gurudwara, | by Smt. Kamlesh W/o Sh. Manohar Lal. Boundaries as per title deed- East- Qtr 04-:00 PM

suihorized representalive fram amang tha thres insatvancy professionals iated againss eniry No. 13 o act Hak_|kat Nagar, Saha_ranpur—247001 & Ms. | No. Q-8, West- Qtr No. Q-6, North-Rasta Gali, South- Remaining part of house 06-10-2025 Rs. 15,000/-

: FEESONr) TRy B B il s Lavisha D/o Sh. Nand Kishor R/o Qtr. No. 1, Near | owned by Phool Kumar & Others
asautharzed represantalneg of 1P class [spectly clasafin Fam Ca - NojApplcabie . .
Siimissionoffalss or misleading proofs ofciainyshall atract penetes Gurudwara, Hakikat Nagar, Saharanpur-247001 Symbolic
S |
Vimal Kumar 4. | PNB: Shastri Market, Saharanpur One west facing residential house which is southern part of Plot No. 18B, 10-06-2025 Rs. 17,00,000/-
Interim Resolutian Professlonal of MIS C K Software Private Limsted Shri Mohd Asad S/o Sh.Mohd Saud R/o H. No. | measuring area 57.44 Sq. Yards i.e. 48.02 Sa. Meters having Dimension East 30-12-2025 Not
IBBY 1PA-002 | IP-NO095 | 20202021 | 13236, 11/1013, Gote Shah Road, Sabri Bagh, Nakur, | West 19.9 feet each & in North South 44 feet each, related to khasra No.830,831 Rs. 8,04,056.04/- Rs. 1,70,000/- from Known
ARA vaid upha 31.12.2026 Saharanpur-247001 & (Guarantor) Sh. Saud | &853, withallrights related to it, situated at Dara Ali Swad Dar AbadiAzad Colony, | with further interest & other expences 30-12-2025 11:00 AM to
Communication Address: Mavend Restruciuring Services LLP. Khan S/o Sh. Mahmood Khan R/o H. No. |Saharanpur. I.P. executed by Sh. Riyaz Ahmad S/o Akhlak Ahmed, in favor of Dr. L e 0'4.00 PM
Cate: 28.11.2025 5-376, Panctshee! Park. New Dedhi 110017 11/1013, Gote Shah Road, Sabri Bagh, Nakur, | Saud Ahmad Khan Slo Sh. Mahmood Hasan Khan, which is duly registered on 21-08-2025 Rs. 20.000/- :
Place: New Delhi Emall: cirp.ckapfwaregmad.com. maithimaltirediff.com | Saharanpur-247001 dated 21.02.2013 at Bahi No. 01, Zild No.7307 at Pages 21/45 & Documents No. e
1932 in the Office of Sub Registrar, Saharanpur. Bounded as per sale deed: East: Plot No. 40, West: Rasta 12 feet wide, North: Symbolic
GHE LMSFD RD GLU B I—I M ITE D Remaining paret of Plot owned by Irfan, South: House of Others
CIN: U91990DL1956PLC0O01601 5. | PNB: Ganna Samiti, Saharanpur . 1. One north facing residential house meas.urilng area 138.89 S_q. Yards or 116.12 18-05-2021 Rs. 26,50,000/-
. A Company Lifiied by Glidraibe Sh. Mohd. Nadeem Khan S/o Sh. Mohd. Riyaz | Sq. Mtrs part of MPL No. 1/5653 consisting all construction therein & land 30-12-2025 Not
; . o RO £ AT REHL AT LA e A Khan R/o Sector 1, Chhoti Line, Rahimabad,| beneaththe same with internal construction with electric fitting connection with Rs. 18,11,347.00/- Rs. 2,65,000/- from Known
Regd. Office: 1, Raisina Road, New Delhi-110001 | Tel: 93118286891/92/33 Saharanpur-247001 & Unknown legal heirs of | roof (which is marked with purple color in Decree) with all rights related to it | with further interest & other expences 30-12-2025 11:00 AM to
Email; Infoi@chelmsfordclub.in Website: www.chelmsfordclub.in Smt. Jamurat Khan W/o Sh. Bashir R/o Sector 1, | situated in the Rahimabad (Chhoti Line) near Railway Mall Go-Down —< 04:00 PM
- Chhoti Line, Rahimabad, Saharanpur-247001 & | saharanpur. Bounded as under: East: House of Ashraf Khan, West: House of 14-10-2025 Rs. 30.000/- '

NOTICE OF THE 103" ANNUAL GENERAL MEETING (Co-Borrower & Mortgagor) Unknown legal heirs | Shamshad Khan, North: Rasta common Pvt 5 feet 10 inch wide & in part Smt. -

NOTICE is hereby given that: &thh. II\?/I/oh%Nitshaqt Ké}?ﬁ ?/i_Sh. I\Igorr:q. Rki)yadz b }éhairun NiSha,IS|Olilt|'t1: Rasta Qali 10fe1et7v;i<7:le Vard 14.85 Sa. it iy Symbolic Rs. 3,00,000/- Property Id further sold illegally

AR A 1 ' I " an R/o Sector 1, oti Line, Rahimabad, | 2. One commercial plot measuring area 17.77 sq. Yards or 14. g. Mtrs part o

Vs The: Ciaed- Aiub: Saneral Woethg (AN o ek Hemasar Galk Limited Ceald ) 6 Saharanpur-247001 MPL No. 1/5653 with all rights related to it ( which is marked with Purple Color in Rs. 30.000/- to Sh. Shyam Lal S/o Sh.
schaduled 1o be held on Monday, 22 December, 2025 at 11.30 AM a1 the Club : Kanhaiya Lal despite having
premises 1, Raisinag Road, New Delhi-110001 to transact the matters as stated in the Decree) situated in the Rahimabad (Chhoti Line) near Railway Mall Go-Down saharanpur. Bounded as under: East: Plot owned by 30-12-2025 bank charge. Besides, no other
Nofice convening the meeting. Shamshad Khan thereafter property of Kahirun Nisha, West: Plot of Ashraf & Nazma Praveen, North: Govt. road Maal Godam encumbrance is known to bank.

2. Elactronic copias of the Notice of the AGM, Annual Report and Statemant of Accounts Road, South: Pvi. Rasta Sfeet 10inch wide Rs. 10,000/~

¢ the financial year ended 31" March, 2025 have been sent to all members whose 6. | PNB:DelhiRoad, Saharanpur One plot no 449 measuring area 88.89 sq yards or 74.32 sq mtr pertaining khasra 25-04-2025 Rs. 7,20,000/-
eriail IDs are registerad with the Club, The same are atso avaiable on the websita of Smt. Preeti W/o Shri Gaurav Chaudhary Add. 1: | no 508 situated at wake village sarsawa bahar hadood dar abadi Gautam Budh 30-12-2025 Not
the Club: wew.chelmsfordelub.in and on the website of Mabonal Securibes Vijay Vihar Colony Belhi Baliakheri, Block, Delhi | nagar, p_argarla sSarlsac\iNad, Tehs:l n%kutrBDiﬁyt Szzhj_qgnpu;\gggfllt rights, ftitle, ' Rs'. 08,14,951.31/- Rs. 72,000/- from Known
Depository Limited e-voting website: hitps:/iwww.evoting.redl.com. Notice of AGM, Road, Saharanpur-247001 & Add 2 : P|C?t No 449 pOSSGSSIOh,Se C .oale deed regis /ere/ atsanino 1 Jild no .a pagt_as rom | with further interest & other expences 30-12-2025 11:00 AM to
Annual Report and Statement of Accounts for the financial year ended 31" March, 2025 gart:tam Bud24%a§]1ar, Sarsawa, Tehsil Nakur, %?tBOdZ atN r TOP1I 8t9l\?7 ggiecl:l\l?»r(_)”: 2P|2222.485%unsdart|ﬁs|;alstund4e£é— East: Rasta pr— 04:00 PM

E I : i : e aharanpur - wide, West: Plot No.434, North: Plot no , South: Plotno -07- '

have been sent toall the members at thair registered address whose Email ID's are not P 7-2025 Rs. 10,000/
registerad in the club records as per the permitted mode, The elecironic dispalch and Symbolic
dizpatch by posthag been complated by 287 November, 2025, !
6 ; | ?p. ; the C g G ) F 7. | PNB: Civil Lines, Saharanpur One residential house bearing MPL No. 14/1036 and Present No.14/214/4, 17-08-2024 Rs. 13,94,000/-

reen Initiative inthe Corporate “'f'E'r”E'“EE_- _ _ _ Mohd Aslam S/o Mohd Akbar Ali R/o H.n0.960, | 14/214/5 measuring area 46.92 Sq. Yards situated at mohalla Dholi Khal, 30-12-2025 Not
Do o hagh prce of paper and printing, addiional copies of tha Nolica will nol be Lohani Sarai, Near Dholi Khal, Chowk, | Ansarian Pargana, Tehsil & Distt. Saharanpur. Bounderies as below: East: House Rs. 9,58,514.58/- Rs. 1,39,400/- from Known
available at the AGM. Members are thersfore, requestad o bring their copy to the AGM Saharanpur-247001 (U.P.) & Guarantor Mohd | of Miya Sahab, West: House of salma Begum, North: Rasta 7 feet wide, South: | with further interest & other expences 30-12-2025 '| 11:00 AM to

B Pravez S/o Mohd Akbar Ali R/o H.n0.960, Lohani | Aabchik 3 ftwide X | ]
e Sarai, Near Dholi Khal, Chowk, Saharanpur- 14-10-2025 | 0400PM

3. Incompliance with provisions of Section 108 of the Companies Act, 2043 read with 247001 (U.P) ’ : P e Rs. 15,000/-
Rule 20 of Ihe Companies (Management and Administrabion) Rules, 2014 as Symbolic
siibsiituied by the Companies (Management and Adménisiration) Amendment Rules, — — -
2015 as amended, the Club is pleasad to provide e-voting facility to its members. to 8. |PNB: Ci_viI Lines, Saharanpur One residential house pertaining old ME’L no. 1/75_1 &new no. 1/1320 measuring 02-09-2021 Rs. 6,00,000/-
vole from a place other than venue of the AGM (remole a-voling). The Club has Sh. Ravi Kumar S/o Sh. Lal Chand R/o 1/1320,| area42 Sq. Yards or 35.12 Sq. Mtrs having dimension in East 16 feet 3 Inch, West 30-12-2025 Not
Al ek g A Een = e §I wa 1 Kala Kotwal, Near Shiv Mandir, Khalasi Line,|20 feet 6 Inch, North 19 feet 6 Inch, South 21 feet 6 Inch, consisting all Rs. 3,67,109.00/- Rs. 60,000/ from Known

Enhaged thE “'3“"3'“?5 of hational ‘*E:_””"EE DEF":'E"t':ﬂ Limsted (NSLIL} to provide &- Saharanpur-247001 Sh. Lal Chand S/o Sh. Sadhu| constructions therein & Land beneath the same with internal construction with | with further interest & other expences 30-12-2025 11:00 AM to
voling facilities enablng the mambears fo cast their vote in a secure mannar. Ram R/o 1/1320, Kala Kotwal, Near Shiv Mandir, | electric fitting connection with roof with all rights related to it situated at Nai Mandi Tlen 04:00 PM

4 Allthe Members are informed that Khalasi Line, Saharanpur - 247001 & (Guarantor)| Khalasi Line, Saharanpur. Bounded as per sale deed: East: Wall sold thereafter 24-11-2021 Rs. 10.000/- '

- it Pt 1 Y x 5 Sh. Trilok Singh Chawala R/o Mission Compound,| Ahata Railway, West: House owned by Rajesh Kumar & Rasta Gali 5 feet wide, T

[ r.\... - . ] i (52 = ) . ! -1} . . . .

™ lll;clh:lbr;ﬁme:'lgej;;e e Opp. Kiran Plaza, Saharanpur-247001 North: Wall sold thereafter Ahata Railway, South: House owned by Salim Symbolic

i) Thee e-voting facility will be available at the link hitps:www. evoting.nsdl.com during the 9. | PNB: Civil Lines, Saharanpur One residential house built on Eastern part of plot no. 25 measuring area 93 30-07-2025 Rs. 15,07,000/-
voting penod from Friday, 197 December, 2025 (9 AM) ko Sunday, 217 December, 2025 Sh. Sunil Kumar S/o Sh. Ganga Sharan Add. 1: | Sq.Yards or 77.76 Sq. Mtr having dimension in East 54 ft, West 54 ft, North 15 ft 1 30-12-2025 Not
(5 PM). The remate e-voting shall be disabled theseafier, by NSOL éaxr?i ll\\lﬂqﬁ]ag, ISahalgnr}?ur (U.P.)(%J4;())021£7Agg1. ?& _’t/ziqchtar(;d ?R)Auth 15&10 VIiinCh ga!?tgd[;p ghgs:]a No. 582[\)NithAi" ::ilg?ts re::?tegr:o - Rg. :2,29’[,8&83;[:]9/- Rs. 1,50,700/- from Known

i " PR Pty L . eeta Mill Colony, Saharanpur (U.P. it situated at Mauza Manakmau P.T. istt. Saharanpur Dar Abadi Jaya Prabha| with further interest & other expences 11:00 AM to

e} The tI:Jt-Dh‘ date for :::IE-.E:rn‘!.ﬂmg the eligibildy o vate by EIE”'“:'”":_ i3 _at ihe Smt. Ranjita W/o Sh.Sunil Kumar Add. 1: Laxmi | Nagar Saharanpur owned by Sunil S/o Ganga Sharan registered at Sub Registrar 30-12-2025 04:00 PM
"'"Gr'-f'! s Monday, 24 H'D'I'thﬁr- 2025, A person whose name 13 EfntErEI:I in the Nagar, Saharanpur (U.P.) 247001; Add. 2: Geeta | Sadar-I, Saharanpur at Bahi No. 1, Zild No. 11159, pages from 1 to 30 at 14-10-2025 Rs. 20 000/- )

Register of Membars as on the Cut Off Date only, shall be enfithed to avail tha facility of Mill Colony, Saharanpur (U.P.) 247001 & |Document No. 4492 on dated 07/06/2018. Boundaries as per sale deed: East: T
ramale e-valing as well a5 voting inthe AGM (Guarantor) Sh.Sumit S/o Sh. Tejpal R/o|House owned by Other, West: House of Rohit, North: House owned by Other, Symbolic
m'l I!'||'|:.I' persan, who has become a member of the Cluk. afler the |.'||5|.'|F-||'.'-|'| of the Notica of g.ﬁ0.12/3066),|3 %2?801MI||, Baldev Nagar, | South: Rasta 10 feetwidei.e. 3.04 mtr
AGM may obtain the login 1D and passwoed by sending a request to the Club Secretary aharanpur (U.P.)
'?," LED E!t ser:mla_*:.-@f.‘.lmlms.fnrdcluh_|n and fgqug.ﬂ for their iogin 1D and D‘gfs"""m" 10. | PNB: Civil Lines, Saharanpur One north facing residential house measuring area 73.70 Sq. Yards or 61.62 Sq. 29-01-2020 Rs.21,50,000/-
After verifying their membership detasds, the Club will forward the request to NSDL and Sh. Sunil Dutt S/o Sh. Shyam Lal Rio H.|Mtr bearing MPL No. 6/1531/A/7 new No. 6/5496 situated at Madho Nagar, 30-12-2025 Not
NSOL will forward the loginid and password to their respective email id. No.6/5496, Madho Nagar, Saharanpur-247001 & | Saharanpur. Original sale deed dated 10.04.2013 duly registered & recorded at Rs. 12,52,613.00/- Rs. 2,15,000/- from Known
(&) Members who have cast their votes by remate e-voting prior to AGM may attend the Sh. Shyam Lal S/o Sh. Chahal Singh R/o H.|Bahino. 1, Jild no. 2440 Pages 137-184, at Sr. No. 3116 dated 11.04.2013 in the | with further interest & other expences 30-12-2025 11:00 AM to
o = I No.6/5496, Madho Nagar, Saharanpur-247001 & | office of Sub Registrar Saharanpur-247001. Boundaries as per sale deed: East: .
AGM but shall not be entithed to cast their vata again X ; ; : i | . 04:00 PM

. e TR AT e (Guarantor) Sh. Rajbeer S/o Sh. Rajpal Singh | House of Pushpa Jain, West: House of Pawan Kalra, North: Rasta 10 feet wide, 06-08-2020 Rs. 25.000/-

(f) The facility for voling through baliol shall be made available al the AGM and the R/o New Arjun Nagar, Delhi Road, Saharanpur | South: Property of Pawan Kalra Ce
members attending the AGM who have not cast their vole by remote e-voling o by Symbolic
ballot shall be able to exercize theirright to vote at the AGM through Ballod 11| PNB - MadhoN San 5 —— = T roTan - T Seva T 07 500% Rs. 32.92.000/

| 1 ] : Madho Nagar, Saharanpur ne residential house built on part of plot no. measuring area g. Yards. -07- . 32,92, -

g} The Club has aﬁ'-:':'ml,e'z Ms, Paonam Watlhvalﬂll:ﬁjf Mr, D_“Hh Hlah_ashwarl 1C5) Smt. Suman Sharma W/o Sh. Sharawan Sharma | or 101.17 Sq. Mtr having dimension in East 16 ft 6-inch, West 16 ft 6 inch, North 66 30-12-2025 Not
Partner PWR l"5'5';"'3|ﬂ_t'3=3'-_':';““'F'ﬂ“ﬁl' Secrefaries along with Sh. Sunil S'E”:EE“ and Address: Janta Road, Pushpanjali Vihar, |ft, South 66 ft of Khasra No. 25 consisting of all construction therein & land Rs. 10,22,348.55/- Rs. 3,29,200/- from Known
Sh. Sushil Kumar Dwivedi, Members of the Club, as scrutinizers to scrutinize the Saharanpur-247001 & Sh. Sharawan Kumar S/o | beneath the same with internal construction with electric fitting connection with | with further interest & other expences 30-12-2025 11:00 AM to
entire Ballot and Voting process in a fair and transparent manner. Sh. Rameshwar Prasad Address: Village- Shitala | roof with all rights related to it situated at Mauza Chakhareti P.T. & Distt. e 04:00 PM

(h} In case of any queryigrievance in relation 1o e-voling, they may be addressed to Mr. Khera Aht Block-Nagal, Tehsil-Deoband, Distt- Saharanpur dar abadi Pushpanjali Vihar Colony Phase Second Saharanpur. 03-10-2025 Rs. 35,000/-

Puneat Bhasin, the Club Secretary & CEOQ, at secrefaryifichelmsfordoiubin or Saharanpur-247551 Property in the name of Smt. Suman Sharma W/o Sh. Sharwan Sharma through '
o op e e Frads Hable at KR 3 sale deed registered in the office of Sub Registrar, Saharanpur at Bahi No. 1, Zild Symbolic
members can visit "Help/FAQ" section (under download section) available at NSDL's No. 9496 Pages 55-84 at Sr. No. 9964 dated 23/10/2015. Boundaries as per sale
websile hitps:/www.evoting.nsdl.com or write an email o svoling@nsd.co.n or call deed—- East: Rasta 20 ft wide, West: Property owned by other, North: Property
NSDL attoll frée number 1800 1020 000 1300224 430 owned by other, South: Part of Plot No. 128 thereafter Plot No. 129
(i} The result of electond voling at the AGM shall be declared on Monday, 22 December
U 3 k! s I-- L i o 12. | PNB : Railway Road Deoband, Saharanpur Residential cum commercial property situated at Mohalla Shivpuri Colony, near 03-02-2018 Rs. 16,65,000/-
2025. The result declared. along with the Scrutinisers’ Report shall be displayed at the - A A i . ;

It P £ e Clab s -also. “he d he Club's websit M/s Shri Hit Sai Nirmal & Company, Shivpuri | Manglore Chowki Kasba Deoband, measuring area 40.99 Sq. Meter or 30-12-2025 Not
refistored] Dice ot - Gl “ang -also. be, plated on: the. Gluba wabsne Colony, Mohalla Kayastwada, Deoband, |49Sq.Yards having dimension in East 25 ft, West 25 ft, North 13 ft 8.5 inch, South Rs. 10,52,805.00/- Rs. 1,66,500/- from Known
(www.cheimsfordciub.in) and on the website of e-valing agency Nalional Securibes Saharanpur-247554, Sh. Gautam Tyagi (Prop.) | 13 ft8.5inch. Property in the name of Sh. Gautam Tyagi s/o Late Mahaveer Singh | with further interest & other expences 30122025 11:00 AM to
Depository Limited (website; httpsJwww evoling.nsdl.com). R/o H.No0.833, Mohalla Kayastwada, Khand-3, | Tyagi. Boundaries as per sale deed East: Shop Seller, West: Nali after sadak, Set 04:00 PM

Far Chelmsford Club Limited Deoband, Saharanpur-247554 & Sh. Ankit Gupta | North: House Vinod Kumar Jain, South: House Shyam Lal 12-10-2021 Rs. 20.000/- ’
Sdj- S/o Sh. Vijay Gupta R/o H.No.575, Shivpuri, '
I ; Kayastwada, Deoband, Saharanpur-247554 Symbolic

Date: 28th November, 2025 Puneet Bhasin d P y

Place: New Delh Secretary & CED TERMS AND CONDITIONS : The sale shall be subject to the Terms & Conditions prescribed in the Security Interest (Enforcement) Rules 2002 and tothe following further conditions: 1. The properties are being sold on “AS IS WHERE IS BASIS” and “AS IS WHAT
IS BASIS” and “WHATEVER THERE IS BASIS” 2. The particulars of Secured Assets specified in the Schedule hereinabove have been stated to the best of the information of the Authorised Officer, but the Authorised Officer shall not be answerable for any error,
misstatement or omission in this proclamation. 3. The Sale will be done by the undersigned through e-auction platform provided at the Website https://baanknet.com on 30-12-2025 @ 11.00 AM to 04.00 PM. 4. For detailed term and conditions of the sale, please
refer https://baanknet.com . For any query the Interested bidder May Contact Nodal Officer Mr. O. P. Bhalotia, Authorised Officer of CO SAM, Raj Towers, Shivaji Nagar, Delhi Road, Saharanpur, Mob. 9453035426 The Authorised Officer reserves the
right to reject or accept all or any bids without assigning any reason. The Authorised Officer further reserve the right to postpone/cancel /adjourn/discontinue the process of E-Auction at any stage without assigning any reason & his decision in this regards shall be
final. The Authorised Officer may vary the terms of E-Auction at any time witout assigning any reason. Incase the contents of English Version & Hindi Version differs, the English version shall prevail.

ALL CONCERNED TO NOTE THAT THIS PUBLICATION IS ALSO A STATUTORY 30 DAYS SALE NOTICE UNDER RULE 8 (6) OF THE SARFAESI ACT, 2002 TO THE BORROWERS /MORTGAGORS/GUARANTORS.

Date : 27-11-2025

Place : Saharanpur (U.P.)

epaper.ﬁnann'taiexpress-.cun‘. &

New Delhi

Authorised Officer (Punjab National Bank)




